
HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 

ORDER 

No: '13 
----~=---------

Dated: /8- It-~~ /2 

The following Officer I officials of the High Court Main wing and Office of 

Registrar Vigilance shall move to Srinagar on 22-04-2019 (F.N.) in advance to 

receive the record at Srinagar on 29-04-2019 (Monday) F.N. and place the 

same in the concerned sections. The advance party shall start working at Srinagar 

from 29-04-2019! 
. -·· 

S. No. 
S I Shri Designation 

-~ 

1. 
Mohammad Younis Sheikh Section Officer (Registrar Vigilance) 

2. 
lmtiyaz Ahmad Wani Head Assistant {Statistical Assistant) 

3. 
Altaf Hussain l<han Head Assistant {Gazetted Section) 

---- ------ ·-·--

4. 
Tahira Parveen Head Assistant {Accounts Section) 

---

5. 
Farooq Ahmad Dar Head Assistant (R.T.I. Section) 

--·--

6. 
Tariq Ahmad Mir 

Senior Assistant {Gazetted & 
Non Gazetted Section) 

7. 
Firdous Ahmad Sofi Junior Assistant {L P Section) 

8. Orderly {Receipt & Dispatch Section). 

However, the official is directed to assist 
Suhail Ahmad D;1r the Gazetted and Non-Gazetted Section at 

the time of opening of record at Srinagar 
on 29-04-2019 onwards. 

------

9. 
Atta Mohammad Sohail Orderly (R G Office) 

----~------

10. 
Mohammad Ashraf Sheikh Orderly {Statistical & R.T.I. Section) 

11. 
Riyaz Ahmad Hajam Orderly {RV Office) 

---~-----~·· 

12. Orderly {Litigation Section). However, 
the official is directed to assist the 

Qasim Rajab Dar Accounts and Infrastructure Sections at 

AU_~ 
the time of opening of record at Srinagar 
on 29-04-2019 onwards. 

-----
fV" II 



~~.·~ Fayaz Ahmad Kumar 

1

14
· I Mohammad Shafi Chouhan 

I 

_tlon'ble Chief Justice Secretariat 

By order, 

Copy forwarded to the:-

1. Principal Secretary to Hon'ble the Chief lllstice, Jammu 

2. Registrar Vigilance, High Court of J&l<, .L1:nmu 

3. Registrar Rules, High Court Main Wing, Limmu 

4. Registrar Judicial, High Court Wing '>~ inagar, with the request to extend all the 

assistance to the advance party and a1~o ensure proper attendance of the advance 

party. 

5. Chief Accounts Officer, High Court of J&V, Main Wing, Jammu 

G-29. 5/Sh. __________ _ 


